
 

 

 

 

 

 

Tripura State Rifles (Discipline, Control, 

Service Conditions etc.) Rules, 1986 

(As Amended upto 7th Amendment dt. 29.04.2022) 
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NOTIFICATION

No.F.42(5)-PD/2004/1323 Dated, Agartala, the  26th April, 2022.


